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MIlIt&r7 Lands aDd Cantonmentll 
DePlU'tments 

8110. Shri S. S. Kothari: Will the 
Minister of Defence be pleased to 
:.tate: 

(a) whether it is a fact that several 
romplaints have been received against 
the functioning of the Military Lands 
and Cantonments Department; and 

(b) if so, the action taken in the 
matter? 

The MiDJster 01 State in the MInIs-
try 01 Deleace (Shri B. & Bhant): 
(a) and (b). Representations are 
off and on received regarding delays 
in payment of compensation and other 
matters with which the Milltal'J' 

Lands and Cantonments Directorate 
is concerned. All such representa-
tions are examined on merits and 
such action as is considered appro-
priate taken. 

Book Entitled "Nat ObetaDa" Publish-
ed by N.C.D.C. Press 

8111. Shri Nambiar: 
Shri P. Gopalan: 
Shri Mohammad Ismail: 
Shrl E. K. Nayanar: 
Shri C. K. Chakrapan1: 

Will the Minister of Informatioll 
and Broadcasting be pleased to state: 

(a) whether Government's atten-
tion has been drawn to a Recipe Book 
"Nai Chetana" edited by Shrimati 
Kamalini Raja and published from 
Ranchi (Bihar) which has not carri'''' 
any press line; 

(b) if so, the action taken against 
the publisher and the printer; 

(c) whether Government have en-
quired about the press where this 
book was printed; and 

(d) if so, what are the findings? 

The Minister of Informatloll and 
Broadcasting (Shri K. K. Shah): (a) 
Yes, Sir. 

(b) It is for the State Government 
to take such action as considered ap-
propriate under the relevant provi-
sions of Press and Registration of 
Books Act 1867. 

(c) and (d) Attention in this con-
nection is invited to the reply given 
by the Minister of Steel, Mines and 
Metals to para (a) of Unstarred 
Question No. 4936 on 7th July 1967. 

A.I.R's Reeord of Interview with the 
Ec1Itor of Blitz 

8112. Shri BIlogendra Jba: Will the 
Minister of Information and Broad· 
casting be pleased to state: 

(a) whether it is a fact that Shri 
R. K. Karanjia, Editor of Blitz was 




